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by the tate Gov rnment by way of dis--
bur ement. It i for thi rea on that the 
Central Government i always not in a 
position to make an accurate forecast at 
th actual requirement. A soon as the 
claims are received ill the Central Govem~ 
ment, steps are taken to arrange reimburse .. 
me~t. 

up of PI fo blac aad bite 
T.V. tube 

1914. SHR ARJUN ETHI: Will the 
PRIM MINISTER be pleaseq to state: 

(a) whether it is a fact that Government 
ha ve decided to invite prop al for etting 
up black and white T.V. picture tube 
plants with an individual production capa.-
.city; 

(b) whether it is al 0 a fact that India 
ha opened doors for foreign companies 
to set up black and white T.V. Tube Plants 
in India; and 

(c) if 0, the details regarding the policy 
f Government a well as the criteria 

adopted for setting up the e facilitie? 

HE DEPUTY MINISTER IN THE 
DEPARTM .. NT 0 EL TRONJCS 
(SHRI M. S. SANJEEVI RAO): (a) 
Gover ment have decided to invit prop al 
for setting up Black and White TV Picture 
Tuli>e Plant at individual capacity levels 
of 1 mi11ion no ./year or larger. 

( ) Electroni equipment and compon~ 
ent , includjng a component like TV Pic-
ture Tubes, are jnc1uded in Appendix-) 
to tbe Indu 'trial Licen ing Policy of Gave .. 
rnment notified through Pres ote dated 
February 2, ] 973, and in fore today. A 

r that policy all industrie included in 
ppend· -1 are open to larg busine s 

nouses and foreign companie. oreign 
colla oration may also be permitted on 
merit. Industrial JiceD ing of TV Pic-
ture Tubes ould e underta en in ac-
ordance with that Policy. 

(c) A copy of the Pr ' t;. u d on 
15-2~19 3 on the Policy for ere tion ot 

roduction capacity for lack nd 
Picture Tube, i Jaid on the T • 

th Hou e. (PJaced in Libr ry. 
- 1171 3 . Propo 1 hic 

are in line with the policy and which ea-
Sure techno~eco omic fe ibility of e pro-
j t with Jow 00 t of production, will be 
con idered. 

Attack 0 

2915. SHRI PIU 
Minister of HOME 
to tate: 

e 

TIRKEY: Will thO 
F . S be pIe ed 

(a) whether it i a fact that a numb 
of Newspaper office throughout India had 
b en attacked during the year 1982; 

(b) if 0, the detail of the jncide 
month-wi e; and 

( ) the action taken by Gover e to 
en ure the safety of the newsmen and ne 
paper offices? 

H MINIST 0 ATE IN THB 
MI ISTRY 0 HOM AFFAIRS (SHRl 
NlHAR RANJAN LASKAR): (a) to (c). 

o data in respect of tb number of n w • 
paper offices throughout India ttac~ d 
during the year 1982 and details of th 
incident month-wi e is avajlabl j uch 
data j not compiled on 11 Jndi b is. 
Since Jaw and order including crim . a 
tate ubject, the State Governments and 

Union Territory dministratio are re-
pon ible for enforcing law relatin to 
the e offence. The matter has, bowever, 
been brought to th notice of aU th 

tate overnments nd nion 
dmini tration . 

(a) 

as 
ntry; and 

for 

rrito 'J 

WiJ1 the 

it .. 




